FI TEM NO. 1 COURT NO. 5 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRL. MP. NO 4920/ 2012 I N CRIM NAL APPEAL NQO(s). 1376 OF 2010

STATE OF MAHARASHTRA Appel I ant (s)
VERSUS
FAROOK MOHAMVED KASI M MAPKAR & ORS. Respondent (s)

(Wth appln. for extension of tinme and office report)

Date: 27/02/2012 This Application was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE J. CHELAMESWAR

For Appell ant(s) M. Sanjay Kharde, Adv.
Ms. Asha Gopal an Nair, Adv.

For Respondent (s) Ms. Jyoti Mendiratta, Adv.

H P. Raval, ASG

P. K. Dey, Adv.

T. A. Khan, Adv.

Arvi nd Kumar Sharnma , Adv

For CBI

SSSS

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Tinme for conpleting the investigation is
ext ended upto 31st Decenber, 2012.

The crimnal mscell aneous petition is
di sposed of accordingly.
[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master

Signed order is placed on the file.
IN THE SUPREME COURT OF | NDI A

CRI M NAL APPELLATE JURI SDI CTI ON
CRL M P. NO 4920 OF 2012
I'N
CRI M NAL APPEAL NO 1376 OF 2010
State of Maharashtra ... Appel | ant (s)
Ver sus
Far ook Mohamred Kasi m Mapkar & Ors. ... Respondent (s)

ORDER



Time for conpleting the investigation is extended
upt o 31st Decenber, 2012

The crimnal mscellaneous petition i s disposed of
accordingly.

(J. CHELANMESWAR)
New Del hi ,
February 27, 2012



